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Operation of Calcutta Telephone
Exchanges By Private Companies

89. SHRI DEBABRATA BISWAS

Will the Minister of
COMMUNICATIONS be pleased to
state:

(@ wether Government have since

decided to hand over  Calcutta
Telephones to a Consortium of Private
Companies; and

(b) if so, what arc the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NAIDU) : (a)
No, Sir.

[24 Nov. 1992]
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(b) Docs not arise.

Electronic  Telephone Exchanges In

Punjab

90. SHRI IQBAL SINGH : Will the
Minister of COMMUNICATIONS be
pleased to state the number of telephone
exchanges in Punjab which are likely to
be converted into electronic exchanges?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NAIDU):
Number of telephone exchanges which arc
likely to be converted into electronic
exchanges are given below :

During 1992-93 ... 1l
During 1993-94 ... 63

Black Marketing of Postal Orders In
Madhya Pradesh

91. SHRI SURESH PACHOURI: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government arc aware that in
Jabalpur and other places in the State of
Madhya Pradesh the postal employees in the
Post Offices are not issuing Postal Orders to
the employed youth for applying for various
competitive examinations and are indulging
in black marketing of postal orders; and

(b) if so, what remedial action
Government have taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NAIDU) : (a)
No, Sir.

(b) As the town Sub-Post Offices keep
only the authorised stock of Indian Postal
Orders of various denominations, it can
happen, at times, that Indian Postal Orders of
particular denominations which are, on
demand, may become non available in
particular post offices. In view of this,
instructions for immediate replenishment of
stock from Head Post Offices have been
reiterated to all



